LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-1I
(General information relating to legislative & other matters)
Friday, 06th March, 2026/ 15, Phalguna, 1947 (Shaka)

No. 37

Hon’ble Members are hereby informed that as per directions of Hon’ble Speaker today entry to the
Assembly precincts shall be allowed only to the Hon’ble Members of the Committee of Privileges besides
the Hon’ble Speaker, Hon’ble Deputy Speaker, Hon’ble Chief Minister/Ministers, Hon’ble Chief Whip and
the Hon’ble Leader of Opposition in view of the fact that the Committee of Privileges is scheduled to hear a
very sensitive matter of national importance today; and as there is a serious threat and apprehension of
disturbances due to the posts in the media by some members.

Further Hon’ble Speaker has also directed that any member/persons indulging in any activity in the
Assembly precincts which could hamper or disturb the functioning of the Assembly Secretariat or Committee
proceedings shall be subjected to privilege and contempt proceedings.

Hon’ble Members are therefore requested to co-operate and comply with the directions of the
Hon’ble Speaker.

Ranjeet Singh
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